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Supreme Court [14]
Birla Corpn. Ltd. v. CIT, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 6268

Commr. of Service Tax v. Bharat Petroleum Corpn. Ltd., (Aravind Kumar and N.V. Anjaria, JJ.),
2026 SCC OnLine SC 1354

Ehsaan v. State (NCT of Delhi), (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 1356

Mrityunjay Kumar v. Union of India, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC
OnLine SC 6261

Oriental Insurance Co. Ltd. v. Durg Roadways (P) Ltd., (Sanjay Karol and N. Kotiswar Singh, 1J.),
2026 SCC OnLine SC 1355

Piyush Shyamdasani v. State of U.P., (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC
OnLine SC 1357

PNB (International Ltd.) v. Perfect Day Inc, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and
Manoj Misra, JJ.), 2024 SCC OnLine SC 6266

Raju Prasad v. State of Rajasthan, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine
SC 1353

Ram Binod Prasad Sinha v. Union of India, (Sanjiv Khanna, Dipankar Datta and Augustine George
Masih, JJ.), 2024 SCC OnLine SC 6262

Sam Varghese v. National Financial Reporting Authority, (Dr D.Y. Chandrachud, C.J. and J.B.
Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC 6265

Swati Realty v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala, J.), 2024 SCC OnLine
SC 6269

T. Venkattram Reddy v. Enforcement Directorate, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC
OnLine SC 6263

Urmin Products (P) Ltd. v. CCE, (Sanjiv Khanna and Aravind Kumar, JJ.), 2024 SCC OnLine SC
6267

Vikramaditya Chandra v. SEBI, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra,
JJ.), 2024 SCC OnLine SC 6264
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Allahabad High Court [14]

Amit Kumar Jaiswal v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine
All 22078

Amit Kumar Jaiswal v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-I1, JJ.), 2026 SCC OnLine
All 22079

Awadhesh Kumar Budhauliya v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All
22077

Drosia India Ltd. v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
22086

Gajendra v. State, (Santosh Rai, J.), 2026 SCC OnLine All 22075

Jai Prakash v. Prithvipal, (Anish Kumar Gupta, J.), 2026 SCC OnLine All 22082
Jhinkoo v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 22076

Kusum v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 22080
Rama Kant v. D.D.C., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 22083
Razzak v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 22074

Roji Bano v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 22081

Shahi Export House v. Lobour Court, (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All
22084

State of U.P. v. Commr., (Irshad Ali, J.), 2026 SCC OnLine All 22085

State of U.P. v. Ramkesh, (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
22070

Andhra Pradesh High Court [13]
Babulu Takri v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2289
Balapogu Sampath Kumar v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2290

Guthula Madhulatha v. Guthula Sankara Rao, (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP
2291

Kanumuri Sai Tribhuvan Varma v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2287
Kesava Reddy v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2296
Nedampalli Tirupathi Raju v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2297

Pragallapati Chaitanya v. P Raghsnendra Rahhu Ram, (Y. Lakshmana Rao, J.), 2026 SCC OnLine
AP 2292

S. Janardhana v. Anil Kumar Singhal, (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 SCC
OnLine AP 2286

S.L.S. Developers v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2293
Shankar Lakshmi Devi Bai v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2295
T.K. Sundara Rajan v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2294

Varuna V v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2288

Vattiprolu Rattaiah v. Krapa Sujatha, (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2285
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Bombay High Court [675]
A. Rahim v. Sonabai Hanuman Bho, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 5648

Aakaar Nirman v. Slum Rehabilitation Authority, (Gautam A. Ankhad, J.), 2026 SCC OnLine Bom
5528

Abbas Urf Sunil Singh v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom
5573

Abdul Raheman Massom Ali v. Maharashtra State Board of WAQF, (Abhay J. Mantri, J.), 2026 SCC
OnLine Bom 5334

Abdul Rashid Abdul Gafoor Wad v. Vithal Eknath Darandale, (Jitendra Jain, J.), 2026 SCC OnLine
Bom 5600

Abdul Samad Abdul Aziz v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 5220

Abhijeet Sudhakar Dharekar v. State of Maharashtra, (Kishore C. Sant and Ajit B. Kadethankar, JJ.),
2026 SCC OnLine Bom 5622

Afridi Rauf Khan v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 5995

Agravanshi (P) Ltd. v. State of Goa, (Valmiki Menezes and Hiten S. Venegavkar, JJ.), 2026 SCC
OnLine Bom 5811

Agricultural Produce Marketing Committee v. Parasram, (Rohit W. Joshi, J.), 2026 SCC OnLine
Bom 5629

Air India Ltd. v. Air Corpn. Employees Union, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 5862

Ajay Raghunath Chavan v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
5257

Ajay Sitaram Biyani v. State of Maharashtra, (Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 5439
Ajay v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 5465

Ajinkya v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 5391

Akshay Ajinath Ghalme v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 5224
Akshya v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 5472

Al-Rashid Educational v. State of Maharashtra, (Kishore C. Sant and Ajit B. Kadethankar, 1J.), 2026
SCC OnLine Bom 5749

Alfaz Ajja v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 5415

Altaf Baldar Shah v. State of Maharashtra, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 5836
Aman Bhola Singh v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 5248
Aman v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 5388

Amar Janardan Sadhye v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom
5308

Ambit Finvest v. Tehsildar, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom
5682

Amey Rajendra Gharat v. Scheduled Tribe Caste Certificate Scrutiny Committee, (Urmila Joshi
Phalke and Nivedita P. Mehta, JJ.), 2026 SCC OnLine Bom 5762

Amin A. Tharani v. District Deputy Registrar, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 5850
Amit Anil v. Shailaja Subhash Patil, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 5268

Amit Enterprises Housing Ltd. v. District Deputy Registrar, (Sandeep V. Marne, J.), 2026 SCC
OnLine Bom 5767
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Amit Hanumant Khaire v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 5372

Amit Sahadev Harale v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2026 SCC OnLine Bom 5503

Amit Sahadev Harale v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2026 SCC OnLine Bom 5523

Amit Sahadev Harale v. State of Maharashtra, (R.1. Chagla and Farhan P. Dubash, JJ.), 2026 SCC
OnLine Bom 5504

Amod v. Kashinath Rangnath Joshi, (Gauri Godse, J.), 2026 SCC OnLine Bom 5493

Amol Dilip Savarde v. Mohan Appanna Chambar, (Milind N. Jadhav and Nandesh S. Deshpande, JJ.),
2026 SCC OnLine Bom 5776

Amol v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 5378
Amrit Bansraj Sahu v. MHADA, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom 5425

Ana Regina Alex Rodrigues v. Municipal Corpn. of Greater Mumbai, (M.S. Karnik and S.M. Modak,
JJ.), 2026 SCC OnLine Bom 5456

Anandrao Sadashiv Desai v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom
5658

Anantrao Ganpatrao Patil v. Shantilal Kantilal Patil, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom
5266

Andheri Coop. Housing Society Ltd. v. Pearl Andheri Coop. Housing Society Ltd., (Sandeep V.
Marne, J.), 2026 SCC OnLine Bom 5715

Aniket Arun Parihar v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
5246

Aniket v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 5445

Anil Ankush Pawar v. Union of India, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine
Bom 6005

Anil M. Chavan v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 5380
Anil Parappa Bandhu v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 5261

Anil Ramchandra Rathod v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom
5368

Anil Vitthal Botre v. State of Maharashtra, (Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 5437
Anil v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 5562
Anita Sanjay Sharma v. Opera Properties Ltd., (Abhay Ahuja, J.), 2026 SCC OnLine Bom 5524

Ankush Dhanaji Naik v. Anil Diggikar, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 5360

Annuj Umesh Goel v. State of Maharashtra, (Ranjitsinha Raja Bhonsale, J.), 2026 SCC OnLine Bom
5587

Anup Rajbahadur v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 5470
Anwar Ali Patrawala v. MCGM, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom 5270

Ageel Lukman Pinjari v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 5431
Arjun Arun Sonawane v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 5440

Arjun Ganpat Jadhav v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, JJ.),
2026 SCC OnLine Bom 5635
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Arshad Asif Kotkar v. Anmol Sagar, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine
Bom 5357

Arun Laxman Mhatre v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC
OnLine Bom 5746

Aryan Anil Kamble v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC
OnLine Bom 5801

Ashish Santosh Sawant v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 5256
Ashok Rajdeep Pasi v. Saicare Logistics (P) Ltd., (Jitendra Jain, J.), 2026 SCC OnLine Bom 5545

Ashok v. State of Maharashtra, (Vibha Kankanwadi and Sachin S. Deshmukh, JJ.), 2026 SCC OnLine
Bom 5866
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(Accountant Member)), 2026 SCC OnLine ITAT 11431

CITv. L&T Ltd., (Amit Shukla, Member (Judicial) and Girish Agrawal, Accountant Member), 2025
SCC OnLine ITAT 21721

Granules India Ltd. v. CIT, (Vijay Pal Rao, Vice President and Manjunatha G., Accountant
Member), 2026 SCC OnLine ITAT 11298

Paradip Port Authority v. CIT, (Duvvuru R.L. Reddy, Member (Judicial) and Rajesh Kumar,
(Accountant Member)), 2026 SCC OnLine ITAT 11429

Paradip Port Authority v. CIT, (George Mathan, Member (Judicial) and Rajesh Kumar, (Accountant
Member)), 2026 SCC OnLine ITAT 11430

National Company Law Tribunal [§]

Adani Infrastructure & Developers (P) Ltd. v. Ramchandra Dallaram Choudhary Liquidator of Anil
Ltd., (Chitra Hankare, Member (Judicial) and Dr. Velamur G. Venkata Chalapathy, Member
(Technical)), 2024 SCC OnLine NCLT 14788

Amulya Exim (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and Radhakrishna Sreepada,
Member (Technical)), 2026 SCC OnLine NCLT 3611

Golla Ramakantha Rao v. Kunaparaju Sudarshan Varma, (Rajeev Bhardwaj, Member (Judicial) and
Sanjay Puri, Member (Technical)), 2026 SCC OnLine NCLT 3612

Mandava Holdings (P) Ltd., In re, (Rajeev Bhardwaj, Member (Judicial) and Sanjay Puri, Member
(Technical)), 2026 SCC OnLine NCLT 3610

Ravindra Beleyur v. Rohan Varma Constructions (P) Ltd., (Rajeev Bhardwaj, Member (Judicial) and
Sanjay Puri, Member (Technical)), 2026 SCC OnLine NCLT 3615

Ravindra Beleyur v. Shri Ujwal Kotagiri Sanpras Corporate Capital, (Rajeev Bhardwaj, Member
(Judicial) and Sanjay Puri, Member (Technical)), 2026 SCC OnLine NCLT 3614

Ravindra Beleyur v. Shri Ujwal Kotagiri Sanpras Corporate Capital, (Rajeev Bhardwaj, Member
(Judicial) and Sanjay Puri, Member (Technical)), 2026 SCC OnLine NCLT 3616

Yarlagadda Krishna Mohan v. SBI, (Rajeev Bhardwaj, Member (Judicial) and Sanjay Puri, Member
(Technical)), 2026 SCC OnLine NCLT 3613
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National Company Law Appellate Tribunal [8]

Arvinder Kaur v. Santanu Kumar Samanta, (N. Seshasayee, Member (Judicial) and Indevar Pandey,
Member (Technical)), 2026 SCC OnLine NCLAT 953

Avant Garde Clean Room & Engg. Solutions (P) Ltd. v. HLL Biotech Ltd., (Sharad Kumar Sharma,
Member (Judicial) and Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 951

Flint Group India (P) Ltd. v. CJ Shah & Co., (Yogesh Khanna, Officiating Chairperson and Barun
Mitra, Member (Technical)), 2026 SCC OnLine NCLAT 952

Hussain Somjee v. A.C.R.E. Ltd., (Sharad Kumar Sharma, J. Member (Judicial) and Jatindranath
Swain, Member (Technical)), 2026 SCC OnLine NCLAT 950

Kavish Gupta v. Yes Bank Ltd., (N. Seshasayee, Member (Judicial), Arun Baroka, Member
(Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 956

Sachin Naveen Sinha v. Insolvency & Bankruptcy Board of India, (N. Seshasayee, Member (Judicial)
and Barun Mitra, Member (Technical)), 2026 SCC OnLine NCLAT 957

Shree Dhanvantari Pharmaceuticals v. Konkan Ayur Pharma (P) Ltd., (N. Seshasayee, Member
(Judicial) and Arun Baroka, Member (Technical)), 2026 SCC OnLine NCLAT 955

Subir Mukherjee v. Ram Ratan Modi, (N. Seshasayee, Member (Judicial), Arun Baroka, Member
(Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 954

Circulars [31]
* Ministry of Commerce and Industry [Corrigendum Noti. No. G.S.R. 365(E)]

* Ministry of Commerce and Industry [Modalities for eligibility, receipt and processing of applications
for issuance of authorizations for export of wheat of 25 LMT Public Notice No. 5/2026-27]

* Ministry of Commerce and Industry [Amendment in Foreign Trade Policy 2023 Public Notice No.

7/2026-27]

* Ministry of Commerce and Industry [Amendment in Notification No. 39/2025-2026 Noti. No. S.O.
2224(E)]

* Ministry of Environment and Forests [Amendment in Notification No. S.O. 1147 (E) Noti. No. S.O.
2461(E)]

* Ministry of Home Affairs [Amendment in MHA notification Noti. No. S.O. 2506(E)]

* Ministry of Jal Shakti [Amendment in Ganga Flood Control Board F. No. A-50013/354/2024-E-III]

* Ministry of Jal Shakti [Amendment in Ganga Flood Control Board F. No. A-50013/354/2024-E-I11
(D]

* Ministry of Labour [Designation of Competent Authorities for Chapter VI under Social Security
Code Noti. No. S.0O. 2418(E)]

* Ministry of Labour [Appointment of authorities for giving sanction of prosecution of offences Noti.
No. S.0. 2419(E)]

* Ministry of Labour [Appointment of Inspector-cum-Facilitator under Code on Social Security, 2020
Noti. No. S.0. 2444(E)]

* Ministry of Labour [Appointment of Officers for Social Security Code, 2020 Noti. No. S.O.
2446(E)]

* Ministry of Labour [Authority to decide any dispute under Code on Wages, 2019 Noti. No. S.O.
2450(E)]

* Ministry of Labour [Appointment of Authority for Wage Computation Noti. No. S.O. 2451(E)]
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* Ministry of Labour [Appointment of Authorities for Wage Claims Noti. No. S.0. 2452(E)]

* Ministry of Labour [Appointment of Appellate Authorities under Wage Code Noti. No. S.O.
2453(E)]

* Ministry of Labour [Appointment of Inspector-cum-Facilitators under Wage Code Noti. No. S.O.
2454(E)]

* Ministry of Labour [Appointment of Authorities for Compounding Offences Noti. No. S.0. 2455(E)]
* Ministry of Labour [Appointment of Authorities for Wage Code Penalties Noti. No. S.0. 2456(E)]

* Ministry of Labour [Authority Specified for Wage Code Jurisdiction Noti. No. S.0. 2457(E)]

* Ministry of Labour [Authorities Empowered to Call for Balance Sheets Noti. No. S.O. 2458(E)]

* Ministry of Labour [Notification regarding officer for composition of offences in case of major ports
under the OSH and WC Code 2020 Noti. No. S.0O. 2482(E)]

* Ministry of Labour [Appointment of Designated Authority under OSH Code 2020 Noti. No. S.O.
2483(E)]

* Ministry of Labour [Designation of Chief Inspector for Mines Safety Noti. No. S.O. 2484(E)]

* Ministry of Labour [Notification regarding Registering Officer under the OSH and WC Code 2020
Noti. No. S.0. 2505(E)]

* Ministry of Law and Justice [Enforcement of Anand Marriage Act, 1909 in State of Sikkim Noti.
No. S.0. 2493(E)]

* Ministry of Road Transport and Highways [Noti. No. G.S.R.20(E)]

* Ministry of Youth and Sports [Enforcement of National Sports Governance Act, 2025 Noti. No. S.O.
2406(E)]

* Reserve Bank of India [Noti. No. RBI/2026-27/82]
* Securities and Exchange Board of India [Noti. No. SEBI/HO/DDHS/DDHS-PoD-2/1/11698/2026]
* Securities and Exchange Board of India [Noti. No. SEBI/HO/DDHS/DDHS-PoD-2/1/11700/2026]

Central Act [2]
* Majority Act, 1875
* Indian Majority, (Amendment) Act, 1999

Central Rules [9]

* Meghalaya Mental Health Care (State Mental Health Authority and Mental Health Review Board)
Rules, 2026

* Meghalaya Legal Metrology (Enforcement) (Amendment) Rules, 2024
* Meghalaya Right to Information Rules, 2025

¢ Jharkhand Sand Mining (Amendment) Rules, 2026

» Meghalaya Ministerial District Establishment Service Rules, 2017

* Odisha Panchayat Executive Officers Service (Method of Recruitment and Conditions of Service)
Rules, 2021

* Meghalaya AYUSH Medical Service Rules, 2025
* Meghalaya Ministerial District Establishment Service Rules, 2025
* Meghalaya Pharmacist Services Rules, 2025
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State Act [5]
* Bihar Agriculture Land (Conversion for Non-Agriculture Purposes) (Amendment) Act, 2025
* Haryana Jan Vishwas (Amendment of Provisions) Act, 2025
* Haryana Shri Mata Mansa Devi Shrine (Amendment) Act, 1996
* Haryana Animal (Registration, Certification and Breeding) Act, 2019
* Tamil Nadu District Municipalities Act, 1920

State Rule [9]
* Haryana Village Common Lands (Regulation) Amendment Rules, 2026
¢ Jharkhand Regularization of Unauthorizedly Constructed Buildings Rules, 2026

* Karnataka Educational Institutions (Classification, Regulation and Prescription of Curricula, etc)
(Amendment) Rules, 2026

* Karnataka Educational Institutions (Recognition of Primary and Secondary Schools) (Amendment)
Rules, 2026

* Karnataka Special Investment Region (Amendment) Rules, 2026

* Karnataka Planning Authorities (Allotment of Civic Amenity Sites within the Bengaluru
Metropolitan Region) Rules, 2026

* Karnataka Civil Services (Recognition of Service Association) (Amendment) Rules, 2026
* Manipur Goods and Services Tax (Fifth Amendment) Rules, 2025

» Tamil Nadu Urban Local Bodies (Installation of Closed Circuit Television Units in Public
Buildings) Rules, 2012

United States Court of Appeals [1]

Axel Diegelmann, Et Al. v. Scott Bessent, (Katsas and Childs, Circuit Judges and Edwards, Senior
Circuit Judge), 2026 SCC OnLine US CA DC 1
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